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Title : The Minister of Parliamentary Affairs and Minister of Water Resources made a statement regarding Government Business
for the week commencing the 27th August, 2012 and submissions made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):

With your permission, Sir; I rise to announce that Government Business during the week commencing Monday, the 27 th of
August, 2012 will consist of:-

1.  Consideration of any item of Government Business carried over from today's Order paper.
2.  Further consideration and passing of following Bills:-
(@) The National Accreditation Regulatory for Higher Educational Institutions Bill, 2010; and
(b) The Motor Vehicles (Amendment) Bill, 2012, as passed by Rajya Sabha.
3.  Consideration and passing of the following Bills:-
(@) The Banking Laws (amendment) Bill, 2011;
(b)  The National Highways Authority of India (Amendment) Bill, 2011;

(c) The Prevention of Bribery of Foreign Public Officials and Officials of Public International Organisations Bill,
2011; and

(d) The National Institute of Mental Health and Neurosciences, Bangalore Bill, 2012, as passed by Rajya Sabha.

4, Discussion on the Statutory Resolution seeking disapproval of the All India Institute of Medical Sciences
(Amendment) Ordinance, 2012 and consideration and passing of the All India Institute of Medical Sciences
(Amendment) Bill, 2012.

MR. CHAIRMAN: Hon. Members, submissions shall be treated as laid on the Table of the House. Hon. Members whose
submissions are to be included may personally handover slips at the Table of the House.

...(Interruptions)
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* SHRI PRABODH PANDA (MIDNAPORE) : I would like to put forward the following subjects be included in the next
week's business in the Lok Sabha.

1. Discussion on formulation of National Water Policy.
2. Discussion and passing of the Women's Reservation Bill.

* SHRI PRALHAD JOSHI (DHARWAD) : Kindly include the following subject in the agenda of next week of Parliament
proceedings.

1.  The Mahadayi river water sharing dispute between Goa, Karnataka and Maharashtra is to be heard by Tribunal
constituted by Government and inordinate delay in starting its proceedings caused concern in state of
Karnataka since this diversion of water is for drinking water purpose.

2. The drought situation in Karnataka and the request of the state to the union Government for early release of
the central assistance helping the drought affected farmers in the state.
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...(Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet on Monday, the 27th August, 2012 at 11.00 a.m.
12.05 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Monday, August 27, 2012/Bhadrapada 5, 1934 (Saka).

* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House by that
Member
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